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® 2024 O

R " SCHEDULE

¢ FORM B

PROOF OF CLAIM BY OPERATIONAL CREDITORS EXCEPT WORKMEN AND EMPLOYEES . — T4
(Under Regulation 7 of the Insolvency and Bankruptcy Board of India (Insolvency-- -~ it

Resolution Process for Corporate Persons) Regulations, 2016)
F 28.10.2024

Yern

’:} To - - Il -
The Interim Resolution Professional / Resolution Professional

. Ms. Neeraja Kartik, Chartered Accountant,
Address: - Nakshatra, 402, Ground floor, Building No. 4,
Solitaire Corporate Park, Guru Hargovindji Road, Chakala,

Andheri (E), Mumbai 400093.

€
From |
Office of the, State Tax Officer (SION-CHUNABHATTI_704), Goods & Services Tax Office,

* Cabin No. H-04, 2nd Floor, New Building, GST Bhavan, Mazgaon, Mumbai 400010.
Subject: Submission of proof of claim.
2
Sir/Madam, o | |
B State Tax Officer (SION-CHUNABHATTI_704), Ghatkopar Division, Mumbai hereby submits

this proof of claim 1n respect of the corporate insolvency resolution process in the case of M/S
¥ Nectar Prints Private Limited(U22200MH1998PTC116968). The details for the same are set out

below:
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arce sct out below:

l‘mnf‘lu ARS
B ST T T Y

l ) Illen ICALIONNUMBLROF
OPERATIONAL CREDITOR

(I AN INCORPORATED BODY PROVIDE

INCORPORATION. 1F A PARTNERSHIP OR
INDIVIDUAL.  PROVIDE  IDENTIFICATION
RECORDSY OF ALL THE PARTNERS OR THE
INDIVIDUAL)

3. |ADDRESS AND EMAIL ADDRISS OF

OPERATIONAL CREDITOR FOR
CORRESPONDLENCEL

TOTAL AMOUNT OF CLAIM

(INCLUDING ANY INTEREST AND
PENALTY AS AT THE INSOLVENCY
COMMENCEMENT DATE)
DETAILS OF DOCUMENTS BY REFERENCE

TO WHICH THE DEBT CAN BE
SUBSTANTIATED.

ISTATE TAX OFHict i (SION- |

IDENTIFICATION NUMBER AND PROOF ()II

— —.—-I———— — = —

DEMAND ORDER IN FORM GST DRC - 07

DEPARTMENT OF GOODS AND SERVICES TAX

(GOVI. OF MAHARASITIRRA)

— = I [ E— -—_-'-l

CHUNABIHATTI_704), GHATEKOPAR
DIVISION, MUMBAI

e — e — e — | T ———

Cabin No. 11-04, 2nd Floor, New Building,
GST Bhavan, Mazgaon, Mumbai 400010
mumbcpe | S@gmail.com  022-23760291,

0850818856

Rs. 1867723/-

UNDER GST ACT, 2017

DETAILS OF ANY DISPUTE AS WELL AS THE
| IRECORD OF PENDENCY OR ORDER OF SUIT
OR ARBITRATION PROCEEDINGS

ASSESSMENT & DJUDICATION

PROCEEDING OF 2017-18 (SCRUITINY &
INTEREST ORDER) AND 2018-19
(INTEREST ORDER)

! S
DETAILS OF HOW AND WHEN DEBIT

INCURRED

'BY DEMAND ORDER REFERENCE NO’S:
1. ZD2701220706140 DT. 25/01/2022
(INTEREST ON DELAYED PAYMENTS OF TAX-

RS. 220916/-)

2.7ZD270122085859Z DT.31/01/2022
(SCRUTINY OF RETURNS- RS.1262592/-)

3.7D270222016193W DT. 04/02/2022
(Interest on delayed payments of Tax-

Rs.384215/-)

2  |DETAILS OF ANY MUTUAL CREDIT,

MUTUAL DEBTS, OR OTHER MUTUAL
DEALINGS BETWEEN THE
|CORPORATE

l 'DEBTOR AND THE CREDITOR
WHICH MAY BE SET-OFF AGAINST

"HE CLAIM

e ————l "

9  |IDETAILS OF ANY RETENTION OF TITLE
ARRANGEMENTS IN RESPECT OF GOODS OR
PROPERTIES TO WIHICH THE CLAIM REFERS

NIL/-

NIL/-

10. IDETAILS OF THE BANK ACCOUNT TO

lwmcn IE AMOUNT OF THE CLAIM OR
ANY PART THEREOF CAN BE TRANSFERRED
PURSUANT TO A RESOLUTION

ELECTRONIC CASH LEDGER OF
GSTIN-27AABCN2395M | Z |

PLAN

PROOF OF CLAIM IN ORDER TO PROVE IIH.I
EXISTENCE AND NON-PAYMENT OFF CLAIM
I)lJI IU IIII OPL I{AII(JNAI (,I{I I)ll()l(

L PLAN
11. [LIST OF DOCUMENTS ATTACHED 10 TinisIDEMAND ORDERS AND ANN-|

l— ——‘-r—-—--—
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Signature of operational creditor or person authorized to act on his behalf
[Please enclose the authority if this is being submitted on behalf of an operational creditor]

Prashant Vishwanath Chavan

State Tax Officer (Sion-Chunabhatti_704), Ghatkopar Division, Mumbai

Cabin V0. H-04, 2nd Floor, New Building, Gst Bhavan, Mazgaon, Mumbai 400010.

73\\0\10'”‘\

StAte Tax Officer
PJU...!{';;OD'C'I 1 15

. o _, ..
Nodal Divisien-11. YMumbai

(SToN-CHUNABHATTT —TCY)
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DECLARATION

I, Prashant Vishwanath Chavan, State Tax Officer (S[ON-C“‘UNM”MT]“;I'IE_]Z?:}
Ghatkopar Division, Mumbai currently residing at Cabin No. H-04, 2nd l*!oor, New Building,
GST Bhavan, Mazgaon, Mumbai 400010, hereby declare and state as follows: -

|. M/s. Nectar Prints Pvt. Ltd (CIN/FCRN- U22200MHI1998PTC116968), the corporate

debtor was, at the insolvency commencement date, being the 31 May, 2024 actually
indebted to me in the sum of Rs. 1867723/-

rJ

. Inespect of my claim of the said sum or any part thereof, I have relied on the documents
specified below: Demand Orders AND ANN-1

3. The said documents are true, valid and genuine to the best of my knowledge, information
and belief and no material facts have been concealed therefrom.

4. In respect of the said sum or any part thercof, neither I nor any person, by my order, to

my knowledge or beliel, for my use, had or received any manner of satisfaction or
security whatsoever, save and except the following: NIL/-

Date: 25-10-2024

23\ 10/
Place: Mumbai

"Nddk PRitinnmichs Musmba)
GION-CHoNARMATET o0,

VERIFICATION

[, Prashant Vishwanath Chavan, the claimant hereinabove, do hereby verify that the contents of this

proof of claim are true and correct to my knowledge and belief and no material fact has been concealed
therefrom.

Verified at Mumbai on this 28 October, 2024

“ 28|10l 10w

MITOMNEODEC] 115
NNdah Divirsitipnt 1 1 Mumbanil.
(Signature of the claimant
(STON- CHUNARMNTTT S ou

[Note: In the case of company or limited liability partnership, the declaration and verification shall be

made by the director/manager/secretary and in the case of other entities, an officer authorized for the
purpose by the entity].



ANNEXURE-1

M/S. NECTAR PRINTS PVT.LTD 27AABCN2395M1171

2017-18 (SCRUITINY DEMAND ORDER DT AMOUNT (IN RS.)
ZD2701220858592 DT. 31/01/2022.)

TAX PAYABLE 0/003
INTEREST 50252
PENALTY 2003
TOTAL PAYABLE

2017-18(Interest on delayed payments of Tax) [AMOUNT (IN RS.)

INTEREST 384215
TOTAL PAYABLE 384215
2018-19(Interest on delayed payments of Tax) |AMOUNT (IN RS.)

INTEREST 220916
TOTAL PAYABLE 220916

1867723

wi| &

Stdte Tax Officer
MUM-NOD-C-1115
Nodal Division-11, Mumbai.

Csxo N- CHMUNAILH ATTYT ..'.7'3Lf>




FORM GST DRC - 07

[See rule 100(1), 100¢2), 100(3) & 142(5)]

Reference No: ZD270222016193W

To.

GSTIN/ID: 27AABCN2395M 1 /]
Name: NECTAR PRINTS PVT.LTD.
Address: HN 432 SURVEY NO 54, VEHLE VILLAGE ROAD, MANKOLI NAKA BHIWANDI, Thane,

Maharashtra, 421302

1. Details of order -

(a) Orderno: 129
(b) Order date: 11/11/2021
(¢) Financial year: 2017-2018
(d) Tax period: Jul 2017 - Mar 2018

1J

3. Descrniption of goods / services -

Summary of the order

. Issues involved - Interest on delayed payments ol Tax

Date: 04/02/2022

| Sr. No.

HSN

4. Section of GST Act under which demand 1s created: Others

5. Details of demand

Description

=

(Amount in Rs.)

Sr.ﬁ Tax Turnove_r_- l;l—acc ol Act 'Tax/Cess I:leresl Penalty r Fee Others | Total
| No. | rate(%) supply |
l. 0 0.00(Maharashtra IGST 0.00]| 126,208. 0.00 0.00 0.00 l..’?.6.,,2008(i
00
i R | T . +—
2 |0 0.00|Maharashtra | CGST | 0.00] 138,161.] 0.0 0.00[ 0,00/ 138,161
| | 00 | 00|
3. 0 0.00|Maharashtra SGST 0.00( 119,846. 0.00 0.00 0.00| 119,846.
| N A N 00 1 00
Signaturc:
Name: VAISHALI SHEKHAR
SHINDE

Designation: State Tax Ofticer SION-
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CHUNABHATTI_704

Jurisdiction: SION-
C I-IUNABHATTI_704:GHATKOPA
R:MUMBAI_NORTI-I_WEST:Mahar

ashira
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FORM GST DRC =07
[See rule 100¢1), 100(2), 100(3) & [142(5)]

Summary of the order

Reference No: ZD2701220706140 Date: 25/01/2022

1o,

GSTIN 1D 27AABCN2IWSN I Z ]

Name: NICTARPRINISPVITTD

Address TN 432 SURVEY NO 574, VENHLLE VILLEAGE ROAD, MANKOILI NARKA BITIWANDI, Thane,

Maharashtra, 421302

1. Detanls of order -
(a) Orderno: 171
(b)Y Order date: 1171172021
(¢) Financial vear. 2018-2019
(d) Tax period: Apr 2018 - Mar 2019

Issues mvolved - Interest on delayed payments ol Tax

rJ

3. Description of goods / services -

4 Section of GST Act under which demand 1s created: Others

3. Details of demand
(Amount 1n Rs.)

=

Sr. -Ta.\ Tumover| Place ol Act |Tax/Cess| Interest | I’enalty Fee l Others | Total |
'No. | rate(%) supply . N L |
1. 0 0.00{Maharashtra [GST 0.00{ 7,790.00 0.00] 0.00) 0.00! 7.790.00
8 CE LS. arast LSS S E— A oA V.UV ] |
} 2. 0 0.00|Mabarashtra | CGST 0.00| 106,563. 0.00 0.00' 0.00’ 106.565.
| 00 | 00
4 — T il s -~ e
3 0 (.00 {Maharashtra SGST 0.00| 106,563. 0.00 0.00 0.00] 106.5635.
| A S L___J____. __00‘ I || - | 0‘)_I
Signature:
Name: VAISHALI SHEKHAR
SHINDE

Designation: State Tax Otticer SION-
CHUNABHATTL 704




Jurisdiction: SION-
(‘lIUNABIlA'l"'l'l_704:GllATKOPA

R:MUMBAI NORTI | WEST:Mahar
ashtra

Copy to- --
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Demand Details -

Amount in Rs.

Sr. Tax Turnover Act POS (Place of Tax Interest Penalty
No. | Rate(%) From |To Supply)

Fee Total

--ﬂ_“-
0.00|/JUL |MAR |CGST 62,789.00 [ 47,091.00 | 20,000.00 1,29,880.00
2017 |2018
0.00|JUL |MAR [SGST|NA 1,90,415.00 | 1,42,810.00 | 28,352.00 3,61,577.00
2017 |2018
0.00|/JUL |MAR |IGST [Maharashtra  |4,16,830.00 |3,12,622.00 | 41,683.00 7,71,135.00
2017 2018
Total | | — | | ]670034.00]502523.00[90,035.00(0.00 | 0.00]1262.592.00

You are hereby directed to make the payment by 29/04/2022 failing which proceedings shall be initiated against you to recover the
outstanding dues. |

Signature
Name : VAISHALI SHEKHAR SHINDE

Designation : State Tax Officer
Jurisdiction: SION-
CHUNABHATTI_704.:GHATKOPAR:MUMB

Copy to-
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Copy to-

Signature
Name :
Designation :
Jurisdiction :

VAISHALI SHEKHAR SHINDE
State Tax Officer

SION-
CHUNABHATTI_704.:GHATKOPAR:-MUMB

(¥ scanned with OKEN Scanner



